0w

7t Papers Laid

[Shri C. M Stephen)

We need not go into the merit of the
case now. Mr. Speaker has ruled that
the Adjournment Motion is admissible.
Therefore, it has become the property
of the House. You may kindly ask the
House whether leave is to be granted
or not to be granted. When once the
House

ants leave, we will proceed
- to the

iscussion of the matter.

SHRI VAYALAR RAVI: I ask for
leave of the House to move my adjourn-
ment motion.

MR. DEPUTY-SPEAKER: Is leave
to move the motion opposed?

. SOME HON. MEMBERS: We oppose
it.

MR. DEPUTY-SPEAKER: As the
leave is oppased, I ask members who
are in favour of leave being granted
to rise in their places.

I find that there are more than 50

Members who are in favour. Leave is

ted. The Adjournment Motion will
E:“taken up at 4 P.M. today.

£3.09 hrs.
PAPERS LAID ON THE TABLE

STATEMENT RE. NEwWs ITEM IN
ORGANISER

THE MINISTER OF STATE IN
THE:MINISTRY OF DEFENCE (PROF.
SHER SINGH): On behalf of Shri
{nagjivm Ram, I beg to lay on the Table

pursuance of an assurance given by
him on the 29th July, 1977 a statement
(Hindi and English v-msions) about the
matter raised by Shri Subramaniam
Swamy, MLP, in connection with a news
item which appeared in the Organmiser
(Delhi) of 27th June, 1977 entitled
“Sub-standard MIG Engines cleared
during the Emergency.”

[Placed in library. See No. LT-1459/77].

Review & A~nNuaL RerorT of
HinpusTaN InsecTiCIDES LTD. FOR

1976-77
Wfem o W Wi IECE
swreg & Teg s (ot anAvae fae)
¥ off g TRA I A W &
&t wfafraw, 1956 81 &1 619%

DECEMBER 23, 197

Papers taid 275

I (1) § wwiq freafa-
fam qal (fe aur was EFT)
® OF-g& wfT g g2 O <@ §-

(%) fexam earggy fafa-
2x, 7€ il § 1§ 1976~77 ¥ FH-
FI B FIHR FIRT THEAT |

(%) fegeam edarsem fofa
2z, af fe &1 a§ 1976-77 W
Ffvs sfayem, FEmQfag §@ aar 37
R Frdar-agErdas # fecrforat

[Placed in library. See No, LT-1460(77]

Reviews ANNUAL REPORTS AND
STATEMENTS

THE MINISTER OF EDUCATION,
GOCIAL WELFARE AND CULTURE
(DR.,PRATAP CHANDRA CHUNDER):
I beg to lay on the Table—

(1) (i) A copy of the Annual Report
(Hindi and English versions) of
the Indian Council of Historical
Research for the year 1975-76
together with the Certified Acco-
unts and the Audit Report
thereon, under rule 45 read
with rule 44(d) of the Memo-
randum of Association and Rules
of the Indian Council of Histori-
cal Research.

(ii)) A statement (Hindi and
English versions) showing reasons
for delay in laying the above
document.

[Placed sn library. See No.
LT-1461/77).

(i) A copy of the Annual Report
of the Indian Institute of Techno-
logy, Delhi, for the year 1976-77.
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(ii) A copy of the Review (Hindi
and English versions) by the
Government on the working of
the Indian Institute of Techno-
logy, Delhi, for the year 1976-77.

(iii) A statement (Hindi and
English versions) explaining rea-
sons for not laying simultancously
the Hindi version of the Report
mentioned at (i) above.

laced in library. Se¢e No.
T-1462/77].



